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Ismail v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 2417 
J. Baby Rani Premavathi v. M. Arthar Raj, (L. Victoria Gowri, J.), 2025 SCC OnLine Mad 2395 
K. Annamalai v. State, (P. Velmurugan, J.), 2024 SCC OnLine Mad 8379 
K. Balaji v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 2431 
K. Devan v. M.S. Prasanth, (P. Velmurugan, J.), 2025 SCC OnLine Mad 2411 
K. Murugan v. Kovil Pillai, (G. Ilangovan, J.), 2025 SCC OnLine Mad 2437 
K. Sarada v. State, (P. Velmurugan, J.), 2025 SCC OnLine Mad 2433 
K.M. Muthusamy v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 2429 
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